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Blaseq attitude of police towards minoritieg

2392. MAULANA  UBAIDULLAH
KHAN AZMI: Will the Minjster of
HOME AFFAIRS be pleased to state:

(a) what are the deiails of the schemes
being formulated by Govzrnment i, curb
the bjased attitude of police towards
minorities and for extending utmost se-
curity to the minorities;

(bY whether it is alsg a fact that jn
the minoriy concentration areas, lesser
educational institutions are opened than
th~t of police stations/ousposts: and

(©) if so, what are the reasons therefor?

“HE A{UNJISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. M. SAYEED): (a) Public Order and
Po'ice” are items appeerizg in e State
Lis» of the Constjtution. Consequently, it
is for the State Governments to take ap-
propriate action in such imatters and (o
enquire into the allegations of  biased
attitude of police agains, minorities. Ins-
tructions have already been issued to the
State Governments to ensure that the
police forces retain their secular charac-
ter and proper sensitization of forces is
done to ensure that they respond adeque-
tely to problems of minorities and wea-
ker sections.

(b) and (c¢) Comparative figures on
educational institutions and the police
stations/outposts in minority concentra-
tion areas are noy compiled by the Cen-
tral Government.
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) Rape in Delhi

2393. SHRI VIREN i, SHAL
SHRI PRAMOD MAHAJAN:

Wil the Minister of HOME AFFAIRS
be pleased to state:

[ S Ricky

(a) whether his atiention has  been
drawn to a report published in the Hin-
dustan Times of January 10, 1994 under
the caption "Gang raped by Redline crew’;

(b} if so. wheiher it is 2 facy that the
R:Cline craw gang raped a 16 year old
zirl near Burari in North Delhi on Jjan-
uar, 8. 1994;

() if so what are the facts in this
regard-

{d) what action Government have
taken against the driver. comductor ete.
who wer: involved ip this heinous crime;
and

(e) what steps Government have taken
to <afeguard the life 2nd dignity of wo-
men travelling in buscg in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. M. SAYEED): (a) to (d) Yes, Sir.
Miss Vijaya Laxmi, resident of Kalyan-
puri. Delhi aged about 15 years complai-
ned that on 8th January, 1994, she was
raped by a driver and two conductors of a
red line bus No.DL-1P-3508 in village
Burari. On her complaint, a case u/s
376134 IPC was registered at P.S. Timar-
pur and the driver and conductors arrest-
ed. They are in judicial custody.

(e) The steps taken by Government to
curh such crimes are as under:—

(i) All investigating officers have
been advised to pursue cases of rape
vigorously and on priority.

(i1) Beat/patrolling staff have been
again directed to exercise utmost vigi-
fance and extend all ')ossﬂale kelp to
the children in distress.



